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The following. transfer and. posting orders are hereby made with immediate effect-

§ S. ;Mame ofihe Ofitciat § From To
‘ NO. E }

: 1. :Sh. Subhash Chander Branch In-Charge/‘$JA,Admtn-t& fReeoter!SJA in the Court of
‘ §Saini, Slo Sh. Suraj .1}, North District, Rohini Courts, i8h. Kishor Kumar, ADJ-04, North

Bhan, EC ~ 86010627 ‘Delhi. 'District, Rohini Courts, Delhi.
. ng , Reader/SJA in the Court of fBranch tn-Charge-l‘SJA, Admin - L It

.*S!o Sh. Jaman Singh ,Sh. Ktshor Kumar, ADJ-04, North .& III, North District, Rohint Courts,
Latwal, EC - 45223804 District, Rohini Courts, Delhi. ;Dethi. '*

1 2. Sh Hire St htatwat

. 3. Sh. Rajendra Kumar Branch tn-Charge/SJA, Admin ~11! Reader/SJA in the Court of
* .=S!o Sh. Mange Ram i& Bait Section, North District, ftrts. Rajah}. Range, SCJIRC, North

;Rohtnt Courts, Det-ht. Rohint Courts, Dethi. --
Ms. Anita Kumari

-Kachwaya,
'Wio Sh. Sunit Kumar
§EC - 80625749

a4,i

h Rajani Range, SCJiRC_ North §Gusatn Sotanki, ASJ (F-TSC)
§D2strict, Rohini Courts, Delhi. §(F‘OCSO), North District, Rohini
; ;Courts, Delhi.

1-EC — 70734642

*Reacien"SJA in the Court of ‘Reader!SJAin the Court of Ms. Richa

1 5. ,Sh. Krishan Kumar, Reader1SJA in the Vacant Court of .Reader!SJA in the Court of Ms. hteeti
- ;S!o- Lt. Sh-. H-ari» Singh-, ;Ci~itIt5-, North District, Rotu-hi &;So-rt kifishra, ACME", North D"tSh"tot,,

EC-87069520 ‘Courts, Delhi. Robin? Courts, Delhi.
E o. ?Sh. Laltt Singh Negi, D W D

*SIo Sh. B. S. Negi, Sh. Dhirendra Rana, Spt. Judge, §MM(t\1IahileCourt-O1}, North District,
EC-8352697 ENDPS, North District, Rohini 1;Rohini Courts, Detht.

~ Courts, Dethi. ‘

§ReaderiJA in the Court of §Reader1JAin the Court of Ms. ere-err,“

;Reader!S.}A in the Court of Reader/SJA in the Court of
Ms. Richa Gusain Sotanki, ASJ Ms. Shefalt Sharma, ASJ-02, North

(FFSC) (P0080), North District, §Distn'ct, Rohini Courts, Dethi.
1 ‘ Rohini Courts, Dethi. ,

A 7. ms. Anju Bhatia,
W/o Sh. Surinder
Bhatia, EC-48642312

, hReaderl$J/it in the Court of Ms. §Reacter!SJA in the Vacant Court of
"W10 Sh. Senjay_ V
Kepoor, EC-18258280 District, Rohini Courts, Delhi. Delhi. -

8. hits. Kenchan Kapoor ' D
jShef8ti Shame, ASJ-G2, North Chlthzi, North District, Rohini Courts, =

;FteaderlSJA in the Court of -ReaderlSJA in the Court at
Sh. Ajay Narwat, MM-D2, North §Sh. Dhirendra Rana, Spl. Judge,

~:Chander, District, Rohini Courts, Detht. NDPS, North District, Rohini, Dethi.
1 _EC-83879167 V;

9. Sh. SushiIKumar,
‘$10 Lt. Sh. Jagdish

' 10. Sh. Dharmender §ReaderiJA in the Court of 'ReaderlJA in the Court of Sh. Rinku
Sehrawat, jfvts. Neeti Suri tvtishra, ACMM,1§Jain, MM-01, North District, Rohint
§S!o Sh. Rajender gttorth District, Rohini Courts, Delhi. §-Courts, Delhi,
1Singh Sehrawat, , }

; 3EC-1-ZZg¢t79‘9 , ' i
‘ 11. Ms. Neetam Chauhan, ‘FteaderISJA in the Court of CF-teaderlSJA in the Court of
. Wlo Sh. Amer Sirtgh ;Sh. Rinku Jain, tvtht~D't, North ‘Sh. "Pusher Gupta, fttht-04, North

‘Chauhan, {Dishing Rohini Courts, D-etht. :Distrrct, Rohini Courts, Cethi.
EC-67788756 V §
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i2. F Sh. Tejpai Sirigh, ?Reader1.1A in the Court ofi
S10 Sh. Had Singh, his. Preeii, i\1ii\1i(iviahiiaCouri-O1),

Readerl.iA in the Couri of Ms. Jyori
Main, i\:iM-0?, North Disirici, Rohini

EC~6665?567 ; North District, Rohini Courts, Delhi. Courts, Delhi.
13. ‘ Ms. Harvinder Kaur, iReadon'S.iA in the Couri of

W10 Lt Sh. Kuivinder S Sh. Tushar Gupta, Miiri-04, Norih
Singh, EC-50969444 ‘ District, Rohini Courts, Delhi.

= Reader!SJA in the Court of Sh. Prim
5 Raj, Civil Judge, North District, Rohini
1 Courts, Deihi.

14. 1 Ms. Samiia Jhanfi, SJAin Offioe Pooi, Admin-ii, North 4
W10 Sh. Vikas Jhanji 1 District, Rohini Courts, Delhi.
EC-44986338

SJA in Digitization Brahoh, North
, District, Rohini Courts, -Delhi.
1

15. ' Ms. Meehakshi 3 ReaderlJA in the Court of Sh. Pritu
Kaiaria, ;-Raj, Civil Judge, Month District,
Wlo Sh. Yogesh lRohini Couris, Delhi. ,
Kumar, I
EC~833586i58 5

jJA in Ofiioe Pool, North District,
. Rohini Courts, Delhi.

ifi. Sh. ifijay Kumar. ; ReaderlJA in the Court of Ms. Jyoii Reader/JA in the Court of Sh. Ajay
Sfo Sh. Suraj Bhan, §i\iain,i\1ii\ii-0?, North District, Rohini §i\ian-rel, MM-82, North District, Rohini
EC-30736865 i Courts, Delhi ‘ Courts,'DeIhi.

17. . Sh. Xfmeei Kumar, 5 PA in the Court of Sh. Vikram Bali,
Slo Sh. Purshoiiam, §ADJ-02, Norih District, Rohini

~ EC - 826396410 1 Courts, Delhi.

PA in the Court of Sh. Himanshu
Sehioih, i‘=’ii\!i—D3, North District.
5 Rohini Courts, Delhi.

18. 2 Ms. Kavita Gaur, iPA in the Court of Sh. i-iimanshu ?PA in the Court of Sh. Vikram Baii,
D10 Sh. Dharampai, iSehioih, i1ii\ri~O3, Norih District, ADJ-02, hiorih Disiiici, Rohini Courts,
EC-14070107 3 Rohini Courts, Deihi. L Delhi.

19.

i

Sh.Amii Kumar PA in the Court of Ms. Meenu fSr. PA in the Court of Sh. Kishor
Sio Sh. R. s. Menroy, i Kaushik, ASJ-05 (POCSO), North
EC - 3341 4 Disuiot, Rohini Couris Delhi.1. _._ . 4 _

iiiumar, ADJ-04, North District, Rohini
; Courts, Delhi. D i "W

20. D Sh. Anand Prakash, Sr. PA in the Court of Sh. Kishor
Slo Lt. Sh. JitRam, ji<umar, ADJ-04, North District,

Sr. PA in the Court of Ms. Meenu
Kaushik, ASJ-05 (POCSO), North

EC - 3169 Rohini Courts, Delhi. I Disirioi, Rohini Courts, Delhi.
21. i Sh. Sahiay Arianci, ~AhimadlJA in the Court of

S10 Li. Sh. Manphooi Sh. Sushi] Kurnar, ASJ-04, North
Singh,EC~349B7051 j‘Dis"irici,Rohini~Courts,Delhi. A

Amman/.:A in ihe Court of
Sh. Saurabh Goyai, MM-05, North

= District, Rohini Ciouris, Delhi-

22.
4
Sh. Pradesp Dabas, fAhimad/JA in the Evening Court l Ahimad/JA in the Court of Sh. Sushi!
S10 Sh. Rajbir Singh YNO. 2, North Disiriot, Rohini ?Kumar, AS]-04, Norih District, Rohini
Dabas, EC-4414968 Courts, Deihi. 2 Courts, Dsihi.

23. Sh. Karen Kaooor, KIA in Judiciai Branch, North ;JA in VigilancelLiiigationlRTilHindi
Sio Lt. Sh. Mukesh iDisi1ici,RohiniCouris,Deihi. ;
Kapoor, EC-44564189 S

Section, North Disirioi, Rohini Couris,
Delhi.

24. 1 Sh. Ravi Kumar, fJA in Purchase Ceii (North) &i
S10 Sh. Bharai Lei, Personai Office of the,
EC-28610512 1 undersigned.

JA in Jurfioiai Branch, North District,
i Rohini Coufis, Delhi.

25. 1 Sh. kfijay iiumar, S10 .iJA in Vigiiancelfifigafioh/RTUHindi jAhimad/JA in the Court of Ms. Meenu
1.t.Sh.Kundani_ai, ;Seciion, Norih Disirici, Rohini.
EC-80264107 - = Courts, Delhi ' .

Kaushik, ASJ-05 (POCSO), North
Districi, Rohini Courts, Delhi.

26. i

4

Sh. 8haraiBhushan, AhimadlJA in ihe Court ofi
S10 Sh. Daibir Singh ;,Ms. Meenu Kaushik, ASJ-05;
EC-81613172 KPOCSO}, Morih District, Rohini:

<i,Couris,Deihi.

JA in Bail Section, North District,
Rohini Couris, Delhi.
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27. _Sh.Jagcleep Kumar, Ahlmac!i.lA in the Court of Ahlmadl.lA in ihe Evening Court
Slo Sh. lviohan Lal, Sh. Saurabh Goyal, Mhi~05, North No. 2, North District, Rohini Courts,
EC-i.‘Z87‘2 District, Rohini Courts, Delhi. Delhi.

Note:-
’l. Sh. Rakesh Kumar(83292959),. Branch in-Charge in Cliliivi Office & Evening Court Cell (North) shall also

look after the work of Branch ln-Charge, Bail Section (North), till further orders, in addition to the work
already assigned to him.

Z Sh. Ravi Kumar (EC—2fi6‘l05i2} JA in Judicial Branch shell also look after the work oi Purchase Cell
(North) till further orders, in addition to the work already assigned to him.

3. The above named officials (except Ahlmads who shall hand over the charge within 05 clays) hereby
stand relieved, from their respective piece of posting & further directed to join the transferee piece of
posting forthwith.

4. Non-conipllanoe of the transferlposling orders or immediately proceeding on leave shall be considered
as a deliberate insuborclination ancl dl$CipiilL8_lj_Q_l’DC8BdlI'!gS shall be iniiiated against the erring official
as per rules. 1 - ,
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» (SE MA lvlelhll)
K 1 B - rincipelDi ict&§essions Judge

3%, éégfifi é - ' lorth Distnci : RohimCourls:Delhi.
T 3‘ Bile eelNo. F2l\l(2)IAdmn. * _o 1/no 2 . Dated, Delhi the is >5

Copy forwarded for information and nec&‘a :-
1. The Lo. Principe! District & Sessions Judge (HQ), "lis l-lazari Courls, Delhi
2. The Ld. Judicial Oifioers conoemecl, North District, Rohini Courts, Delhi.
3. The DDO, Accounts Branch, North District, Rohini Courts, Delhi.

The Lo. Administrative Civil Judge, Norlh District, Rohini Courts, Delhi.
The Sr. AOJIAOJIBranch ln~charge, Administration-lll, 'lis Hazari Courts, Delhi.
The Sr. AOJIAOJlBranoh in-charge, Administration-ill, North District, Rohini Coulis, Delhi.
The Official conoemecl, North District, Rohini Courts, Delhi./_
The Dealing Oifioial, Admn. ll , Personal File & ACR Seat, Tie l-lezaii Courts, Delhi.

9. The Dealing Oiiioial, Admn. ll , North District, Rohini Courts, Delhi.
We Wei»Site, Computer Committee, Rohinl Courts, Delhi.
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l . e Web-Site, Computer Committee, ‘Fs Hazari Courts, Delhi.
. The Facilitation Center, Rohini Courts, Delhi.

‘l3. The Record Oficer, (RTI), North District, Rohini Courts, Delhi. .
14. The Dealing Ofiicial, Layers Seat, Admn. l, Tls Hazari Courts, Delhi.
‘I5. The Branch in-Charge, R & l Drench, Rohini Coons, Delhi for uploading in LAYERS.
‘lo. Personal Office of the undersigned.

Principal Disi ‘ct & Sessions Judge
North District Rohini Courts : Delhi.‘lw


